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GOA, DAMAN AND DZU  BUDGET, 
1667-68 AND DEMANDS FOR SUP
PLEMENTARY GRANTS* (GOA, DA. 

MAN AND DIU), 1966-67 

Mr. Speaker: Now we will take up 
the Goa, Daman  and Diu  Budget. 
There is no time for speeches; only 
questions may be asked.

Demand No. 1—iLamb Rzvznus 

Mr. Speaker: Motion moved.

"That a sum  not  exceeding 
Rs. 1,70,000  be  granted to  the 
President, on account, for or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman and Diu during the 
year ending  on  the 81st  day 
of  March, 1968,  in  respect  of 
*Land Revenue'

Demand No. 2—State Excise Durum 

Mr. Speaker:  Motion moved: 

rrhat a  sum not  exceeding 
Rs. 2,78,100 be granted  to  the 
President, on account, for or to- 
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman and Diu during the 
year ending  on  the 81st  day 
of  March, 1968,  in  respect  of 

'State Excise Duties' ”.

Demand No. 3—Taxes on  Vehicles 

Mr. Speaker: Motion moved.

'That a sum  not  exceeding 
Rs. 92,800  be  granted  to  the 
President, on account, for or to
wards defraying the  charges in 

respect of the Union Territory of 
Goa, Daman and Diu during the 
year ending  on  the 81st  day 
of  March, 1968,  in  respect of 

Taxes on Vehicles'

Demand No. 4—Satju Tax 
Mr. Speaker;  Motion moved: 

"Itad  a sum  not exceeding 
Rs.  57,000  be  granted to the 
President, on account, for or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman and Diu during the

1880 (SAKA) Din, Budget De-  1398; 
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year ending  on  the 81st  day 
of  March, 1968,  in  respect  of 
"Sales Tax’".

Demand No. S—Otheh Taxu and 

Dimes

Mr. Speaker: Motion moved.

‘That  a  sum not  exceeding 
Rs. 2,10,000  be granted  to  the 
President, on account, for or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman and Diu during the 
year ending  on  the 81st  day 
of  March, 1968,  in  respect  of 
‘Other Taxes and Duties’”.

Demand No. ft—Stamm 

Mr. Speaker:  Motion moved:

“That  a sum  not  exceeding- 
Rs.  8,300  be  granted  to  tha 
President, on account, far or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman and Diu during tha 
year ending  on  the 81st  day
of  March, 1968,  in  respect  of 
Stamps’".

Demand No. 7—Registration  Fees 

Mr. Speaker:  Motion moved:

'That a  sum  not  exceeding 
Rs. 80,100 be  granted  to  the 
President, on account, for or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman and Diu during the 
year ending  on  the 81st  day
of  March,  1968, in  respect  of
*Registratian Fees”*.

Demand No. 8—Union Tnuaxcnr 
LEGO&ATUfiKs 

Mr. Speaker:  Motion moved:

"That  a  sum not exceeding
Rs.  1,57,500  be  granted  to the
President, on account, for or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman and Diu during the 
year ending  on  the 81st  day
of  March,  1968, in  respect  of
TOnion Territory Legislature’

*Moved with the recommendation of the President
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-Mr. Speaker:  Motion moved:

"That a  sion  not  exceeding 
-Rs. 13,34,600  be  granted to the 
President, on account, /or or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman  and Diu during the 
year  ending  on  the  31st day 
of  March, 1968,  in respect  of 
‘General Administration’ ”.

-Demand Na 10—Administbatton op 
Justice

Mr. Speaker: Motion moved:

"That a  sum  not  exceeding 
Rs.  4,53,600  be granted  to  the 
President, on account, for or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman  and Diu during the 
year  ending  on  the  31st day 
of  March, 1968,  in respect  of 
■■Administration of Justice'"

Demand No. 1J—Jjlus 

Mr. Speaker:  Motion moved:

"That a  suxp  not  exceeding 
Rs. 1,20,300  be  Ranted  to the 
President, on account, for or to
wards defraying the  charges in 
respect of the Union Territory of 
•Goa, Deman  and Diu during the 
year  ending  on  the  31st day 
of  March, 1998,  in respect  of 
•‘Jails’

Demand No. 12—Power 

Mr. Speaker;  Motion moved:

"That a  sum  not  exceeding 
Rs. 18,72,600  be  granted to the 
President, on account, for or to
wards defraying the  chargee in 
respect of the Union Territory of 
Goa, Daman  and Diu during the 
year  ending  on  the  31st day 
at  March, 1968,  in respect  of 
‘Police'*

.Demand  No.  18—̂Mtsckujucboub
&KPAjnrMKNXS

Mr. Speaker:  Motion moved: 

mat a  cum  not  exceeding 

Re. 2,83,299  be  granted w the

President, on account, for «r to
wards defraying the charges in 
respect of the Union Territory of 
Goa, Daman  and Diu daring the 
year  aiding  m  the  31st day 
of  March, IW98,  in respect  of 
‘Miscellaneous Departments'

Demand  No.  14—Scxkntotc
Departments

Mr. Speaker:  Motion moved:

"That a  sum  not  exceeding
Rs. 68,900  be  granted  to the 
President, on account, for or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman  and Diu during the 
year  ending  on  the  31st day 
of  March, 1968,  in respect  of 
‘Scientific Departments”’.

Demand No. 15—Education

Mr. Speaker:  Motion moved:

“That a  sum  not  exceeding
Rs. 59,20,000  be  granted to the 
President, on account, for or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman  and Diu during the 
year  ending  on  the  31st day 
of  March, 1968,  in respect  of 
‘Education’ ”.

Demand No. 16—Medical

Mr. Speaker:  Motion moved:

"Hiat a  sum  not  exceeding 
Rs. 26,20,200  be granted  to the 
President, on account, for or to
wards defraying the  charges in 
respect of the Union Territory of 
Goa, Daman  and Diu during the 
year  ending  on  the  31st day 
of  March, 1968,  in respect  of 
‘Medical’ ”.

Demand No. 17—Public Health

Mr. Speaker:  Motion moved:

That a  cum  not  exceeding 
Rs. 19,94,400  be  granted to the 
President, on account, for or to
wardi defraying the  charges in 
Goa, Daman  and Diu during the 
year  ending  on  the  31st day 
of  March, 1968,  in respect  ot 
VMbc Health’ ”.
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Mr. Speaker: Motion moved:

"That a sum  not  exceeding 
Us. 15,83,100 be granted  to the 
President, on account,  for  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
o!  March,  1968, in respect  of 
‘Agriculture’

.Demand No. 19—Animal Husbandry 

Mr. Speaker: Motion moved:

“That a sum  not  exceeding 
Rs. 6,08,300 be granted  to the 
President, on account,  for  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1988, in respect  of 
“Animal Husbandry* ’’.

Demand No  20—CooncRAroN 

Mr. Speaker; Motion moved.

“That a sum  not  exceeding 
Rs 2,16,700  be granted  to the 
President, on account,  for  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, in respect at 
•Cooperation’ ’’

Demand No.  21—Iwwroaa

Mr. Speaker: Motion moved.

“That a sum  not  exceeding 
Rs. 4,20.200 be granted  to  the 
President, on account,  for  or 
towards defraying  the  charges 
in, respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, in respect  of 
Industries”*.

Demand  No. 22—CoMMtmm- Deve

lopment Projects, National Exten

sion Service and Local Development 

Wooes

Mr. Speaker: Motion moved:

‘That a sum  &#£  exceeding 
Rs. 6,0«,009 be  granted to  the 
President, on account, for  or 
towards defraying  duatfli

in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, in respect  of 
‘Community  Development  Pro
jects, National  Extension  Ser
vice  and  Local  Development 
Works’”.

Demand No.  23—Labour and

Employ men r

Mr. Speaker:  Motion moved:

“That a sum  not  exceeding 
Rs. 29,500  be granted  to  the 
President, on account, for  or
towards defraying  the  charges 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, m respect  of 
ILabouir and Employment’”.

Demand No. 24—Miscellaneocs, 
Social and Developmental 

Organisations

Mr. Speaker:  Motion moved:

“That a sum  not  exceeding 
Rs. 8,40,600 be granted  to  the 
President, on account,  for  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, in respect  of 
•Miscellaneous, Social and  De
velopmental Organisation’ ”.

Demand No. 25—Irrigation,  Naviga
tion,  Embankment and  Drainaqs 

Works  (Non-Commercial)

Mr. Speaker: Motion moved.

“That a sum  not  exceeding 
Rs. 2,48,700  be granted  to  the 
President, on account,  for  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Qoa, Daman and Diu during 
the year ending on jthe 31st day 
of  March,  1968, in respect at 
firrigafjkm, Navigation, Embank
ment and Drainage Woriqs (Itfoa- 
Cemmstrcial).***
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lb. Speaker: Motion moved:

"That a sum  not  exceeding 
Rs. 21,41,000 be granted to  the 
President, on account, for  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, in respect  of 
•Electricity Schemes’

Demand No. 27—Public Works
Sir. Speaker: Motion moved:
•"That a sum  not  exceeding 

Rs. 32,82,000 be granted to  the 
President, on account,  far  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1988, in respect  of 
•Public Works”’.

Demand No. 28—Capital Outlay on 
Public Works 

Mir. 8pesksr: Motion moved:
That a sum  not  exceeding 

Rs. 13,76,700 be granted to the 
President, on account,  for  or 
towards defraying  the  charges 
In respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, in respect  of 
‘Capital  Outlay  on  Public 
Works”*.

Demand No 29—Potts and  Pilotags 

Mr. Speaker: Motion moved:
‘That a sum  not  exceeding 
Rs. 1,88,000 be granted  to the 
President, on account,  for  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Gem, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, in respect  of 
•Porta and Pilotage'**.

Demand No. 30—Road and Watbs 

Transport Schemes 

Mr. Speaker:  Motion moved:

"That a sum  not  exceeding 
Rs. 5,37,200  be granted  to  the 
President, on account, for  or 
towards defraying  the  charges 
in respect of the Union Territory

of Gos, Dmman and Dio dtateg 
the year ending on the 3l|it day 
of  March,  1968, in zeBpect  of 
•Roads  and  Water  Transport 
Schemes' **

Demand No. uFuF—Pensions and Qtgm 
Retcrement Benefits 

Mr. Speaker: Motion moved:

•That a sum  not  exceeding 
Rs. 11,75,900 be granted to  the 
President, on account, for  or 
towards defraying  the  chargor 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, in respect  of 
Tensions and Other  Retirement 
Benefits”*.

Demand No. 32—Statxonert 
Punmwo 

Mr. Speaker:  Motion moved:

•That a sum  not  exceeding: 
Rs. 3,81,300  be granted to  the  ’ 
President, on account,  for  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st dajr 
of  March,  1968, in respect  of 
•Stationery and Printing*

Demand No. 33—Forest 

Mr. Speaker: Motion moved:

“That a sum  not  exceeding 
Rs. 3,29,300  be  granted to  the 
President, on account,  for  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, in respect  of 
•Forest”’.

Demand No. 34—Miscellaneous

Mr. Speaker: Motion moved!

That a sum  not  exceeding'
Rs. 26,72,000 be granted to the 
President, on account,  for  or 
towards defraying  the  charges 
in respect of the Union Territory 
of Goa, Daman and Diu during 
the year ending on the 31st day 
of  March,  1968, in respect  of 

‘Miscellaneous’”.
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Assignments

Mr. Speaker: Motion moved:

That  a  sum  not  exceeding 
Rs.  38,000 be  granted  to the 
President,  on account,  for  or 
towards defraying the charges in 
respect of the Union Territory of 
Goa, Daman and Diu during the 
year ending on the 31st day of 
March,  1968,  m  respect  of 
'Other Miscellaneous  Compensa
tions and Assignments’”.

(Demand No. 36—Capital Outlay on 

Improvement of Public Health 

Mr. Speaker: Motion moved:

“That  a  sum  not  exceeding 
Rs.  16,66,700 be  granted to the 
President,  on account,  for  or 
towards defraying the charges in 
’respect of the Union Territory of 
Goa, Daman and Diu during the 
year ending on the 31st day of 
March,  1968,  in  respect  of 
‘Capital Outlay on  Improvement 
of Public Health’

ZDemand No. 37—Capital Outlay on

Schemes of Agricultural  Improve

ment and Research 

Mr. Speaker: Motion moved:

“That  a  sum  not  exceeding 
Rs.  8,66,700  be granted  to  the 
President, on  account,  for  or 
towards defraying the charges in 
respect of the Union Territory of 
Goa, Daman and Diu during the 
year ending on the 31st day of 
March,  1968,  In  respect  of 
‘Capital  Outlay on  Schemes  of 
Agricultural  Improvement  and 
Research’ ’.

D emand Now 3ft—Capital Outlay oh 
Industrial and  Economic 

Development

Mr. Speaker: Motion moved:

That  a  sum  not  exceeding 
Rs.  9,27,900  be  granted to the 
President,  on account,  for  or 
towards defraying' the charges in 
■respect of the Union Territory of 
<k>a, Daman and Diu during the 
year ending on the 31st day of

March,  1968,  in  respect  of 
•Capital Outlay on Industrial and 
Economic Development’”.

Demand No. 39—Capital Outlay oh 
Irrigation, Navigation, Embankment 

and Drainage Works (Non-Commer

cial)

Mr. Speaker: Motion moved:

That  a  sum  not  exceeding 
Rs.  1,66,700  be  granted to the 
President,  on account,  for  or 
towards defraying the charges in 
respect of the Umon Territory of 
Goa, Daman and Diu during the 
year ending on the 31st day of 
March,  1968,  in  respect  of 
‘Capital Outlay on Irrigation Navi
gation, Embankment and Drainage 
Works (Non-Commercial)

Demand No. 40—Capital Outlay or 
Electricity Schemes 

Mr. Speaker: Motion moved:

That  a  sum  not  exceeding 
Rs. 50,00,000  be granted to the 
President,  on account,  for  or 
towards defraying the charges in 
respect of the Union Territory of 
Goa, Daman and Dm during the 
year ending on the 31st day of 
March,  1968, in  respect  of
‘Capital  Outlay  of  Electricity 
Schemes’

Demand No. 41—Capital Outlay on 
Public Works 

Mr. Speaker: Motion moved:

“That  a  sum  not  exceeding 
Rs.  51,57,000  be granted to the 
President,  on account,  for  or
towards defraying the charges in 
respect of the Union Territory of 
Goa, Daman and Diu during the 
year ending on the 31st day  of
March,  1968,  in  respect  of
‘Capital Outlay on Public Works' ”. 

Demand No. 42—Capital Outlay on 
Other Works 

Mir. Speaker: Motion moved:

"That  a  sum  not  exceeding 
Rs. 10,83,300  be granted to the 
President,  on account,  for  or 
towards defraying the charges in 
respect of the Union Territory of 

Goa, Daman and Diu during the 
year ending on the 31st day of
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the charges  in respect  ofc  the 
Union Territory of  Goa, Daman 
and Diu  which jwill  come  in 
course  of payment" during  the 
year  ending the  31st  day  of
March,  1967,  in  respect  of
•Other Taxes and Duties”*. 

Demand No. 7—Registration Fees 

Mr. Speaker:  Motion moved:

‘•That a supplementary sum not 
exceeding  Rs.  10,800  be grant*
ed to the  President,  to defray 
the charges  in respect  of  the 
Union Territory of  tfoa, Daman 
and Diu  which  will  come  in 
course  of payment  during  the 
year  ending the  31st day of
March,  1967,  in  respect  of
•Registration Fees’”.

Demand No.  9—General  Adminis

tration

Mr. Speaker:  Motion moved:

“That a supplementary sum not 
exceeding  Rs. 57,069  be grant
ed to the  President,  to defray 
the charges  in respect  of  the 
Union Territory of  Goa, Daman 
and Diu  which  will  come  in 
course  of  payment  during  the 
year  ending the 31st  day of
March,  1967,  in  respect  of 
•General Administration’ ”.

Demand No. 11—Jails

Mr. Speaker:  Motion moved:

‘That a supplementary sum not 
exceeding  Rs.  6,200  be grant
ed to the  President,  to defray 
the charges  in respect  of  the 
Union Territory of  Goa, Daman 
and Diu  which  will  come  in 
course  of  payment  during  the 
year  ending the 31st day of
March,  1967,  in  respect  of 
‘Jails’

Demand No. 12—Police

Mr. Speaker: Motion moved:

'That a supplementary sum not 
exceeding  Rs.  7,64,500 be grant* 
ed to the  President,  to defray 
the charges  in respect  of  the 
Union Territory of  Goa, Daman 
aad Diu  which  will  come  in 
course  of payment  during the 
year ending the Slat  day of

March,  1967,  in  respect  of 
•Police*

Demand No. 13—Miscellaneous 
Departments

Mr. Speaker:  Motion moved:

‘That a supplementary sum not 
exceeding  Rs.  47,400  be grant
ed to the  President,  to defray 
the charges  m respect  of  the 
Union Territory of  Goa, Daman 
and Diu  which  will  come  in 
course  of  payment  during the 
year  ending  the  31st  day  of 
March,  1967,  in  respect  of 
‘Miscellaneous Departments’ ”.

Demand No. 14—Scientific 
Departments 

Mr. Speaker:  Motion moved:

‘That a supplementary sum not 
exceeding Rs 35,700  be  grant
ed to the  President,  to defray 
the charges  in respect- of  tKe 
Union Territory of  Goa, Daman 
and Diu  which  will  come  in 
course  of  payment  during the 
year  ending  the  31st day of
March,  1967,  in  respect  of 
'Scientific Departments’ ”.

Demand No. 15—Education 

Mr. Speaker:  Motion moved: 

“That a supplementary sum not 
exceeding Rs. 29,49,900 be grant
ed to the  President,  to defray 
the charges  in respect  of  the 
Union Territory of  Goa, Daman 
and Diu which  will  come  in 
course  of  payment tluring  the 
year  ending  the  3Tst day  of
March,  1967,  in  respect  of 
‘Education’ ”.

Demand No. 16—Medical

Mr. Speaker: Motion moved:

“That a supplementary gum not 
exceeding  Rs. 51,100  be grant
ed to the  President,  to defray 
the charges  in respect  of  the 
Union Territory of  Goa, Daman 
and Diu  which  will  come  in 
course  of  payment  during the 
year  ending  the  31st day  of
March,  1967,  in respect  off
•Medical’ ”.
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ed to the President to defray the 
charges in respect of the Union 
Territory of Goa, Daman and Diu, 
which will come in course of pay
ment during 'the year ending the 
31st day of March, 1967, in respect 
of ‘Ports and Pilotage”’.

Demand  No.  SO—Road and  WATrn 

Transport Schemes

Mr. Speaker: Motion moved*

‘That a Supplementary sum not 
exceeding Rs. 3,55,900 be grant
ed to the president to defray the 
charges in rcspect of the Union 
Territory of Goa, Daman and Diu, 
which will come m course of pay
ment during 'the year ending thr 
81st day of March, 1967, in respect 
of ‘Road and  Water  Transport 
Schemes’ ”

Dem a.nd No 31—Pensions and other 
Retirement  Benefits

Mr. Speaker: Motion moved:

“That a Supplementary sum not 
exceeding  Rs  1,500 be  grant
ed to the President to defray the 
charges in rcspect of the Union 
Territory of Goa, Daman and Diu 
which wiU come in course of pay
ment during the year ending the 
3! st day of March, 1967, in respect 
of ‘Pension  and Other  Retire
ment Benefits’.”

Demand No. 32—Stationery and 
Printing

Mr. Speaker: Motion moved:

‘That a Supplementary sum not 
exceeding Rs 2.70,100 be granted 
to the President to  defray  the 
charges in respect of the Union 
Territory of Goa, Daman end Diu 
which will come m course of pay
ment duriog the ytar ending he 
31st day of March, 1967, in respect 
of ‘Stationery and Printing’."

2867 (Ai) J.an—ft

Demand No. 33—Forest 

Mr. Speaker: Motion moved:

“That a Supplementary sum not 
exceeding Rs. 1,17,800 be granted 
to the President to  defray  the 
charges in respect of the Union 
Territory of Goa, Daman and Diu 
which will come in course of pay
ment during the year ending the 
31st day of March, 1967, in respect 
of ‘Forest’.”

Demand No. 36—Capital Outlay on 
Improvement of  Public  Health

Mr. Speaker: Motion movfcd:

“That a Supplementary sum not 
exceeding Rs 17,50,000 be granted 
to the President to  defray  the 
charges in respect of the Union 
Territory of Goa, Daman and Diu 
which will come in course of pay
ment during the year ending 'thf 
31st day of March, 1967, in respect 
of Capital Outlay  on  Improve
ment of Public Health.”

Demand No. 38—Capital Outlay on 
Industrial and Economic Deve

lopment

Mr. Speaker: Motion mov,ed:

“That a Supplementary sum not 
exceeding Rs. 4,30.000 be granted 
to the president to  defray  the 
charges in respoct of the Union 
Territory of Goa, Daman and Diu 
which will come in course of pay
ment during the year ending *thfc 
31st day of March, 1967, in respe:t 
of ‘Capital Outlay on Industrial 
and Economic Development’.”

Demand No 43—Capital Outlay on 

Ports

Mr. Speaker: Motion moved:

“That a Supplementary sum not 
exceeding Rs. 6,86,000 be granted 
to the President to  defray  the 
charges in respect of the Union 
Territory of Goa, Daman and Diu 
which will come in course of pay-
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neat during tit* year ending the 

31st day of March, 1967, in respect 
of ‘Capital Outlay on Ports*.'*

Demand No. 44—Capital Outlay on 

Hoad and Water Transport 

Schemes

3.O 3.O Speaker: Motion moved:

“That a Supplementary sum not 
exceeding Rs. 1,00,000 be granted 
to the President to  defray  the 
charges in respect of the Union 
Territory of Goa, Daman and Diu 
which will come in course of pay
ment during the year ending the 
31st day of March, 1967, in respect 
of 'Capital Outlay on Road  and 
Water Transport Schemes’. *

Demand No. 45—Capital Outlay on 

Forests

Mr. Speaker: Motion moved:

'That a Supplementary sum not 
exceeding Rs. 9,00,000 be granted 
to the president to  defray  the 
charges in respect of the Union 
Territory of Goa, Daman and Diu 
which will come in course of pay
ment during the year ending the 
31st-day of March, 1967, in respect 
of *Capital Outlay on Forests’.”

Demand No. 47—Loans and Advances

Mr. Speaker: Motion mdived:

'That a Supplementary sum not 
exceeding  Rs  200  be  granted 
to the President to  defray  the 
charges in respect of the Union 
Territory of Goa, Daman and Diu 
which will come in course of pay
ment during the year ending the 
31st day of March, 1967, in respect 
of ‘Loans and Advances’.”

Shri S. M. Banerjee (Kanpur):  I
submit about Goa Budget and Rajas
than Budget specially that the time 
left is only five minutes and we want 
that our protest shou’d be on record 
that about Rajasthan, where demo
cracy has been raped, we did not get 
even * chance to discuss the Budget... 
(Interruption)

Mr.  Speaker:  Even  these five
minutes you are losing.

Shri NamMar (Tiruchirapalli): Hie 
rancour Is there.

An boa. Member: What is the harm
in having two hours  tomorrow tot 
this?

Mr. Speaker: It hits to go to Rajya 
Sabha and then get the President’s 
assent.  All this was discussed at the 
latest meeting with the leaders.  If 
anybody wants to ask a question, he 
may do so.  We discussed Rajasthan 
in the debate on the motion for No- 

confidence for two or three days.

Dr. Kami Singh (Bikaner): Can we 
not continue it  after the  half-an- 
hour discussion?
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Dr. Kami Singh: Do we not move 
our cut motions?

Mr. Speaker:  You can movie them.

Dr. Kami Singh:  You may treat 
our cut motions as moved.

Mr. Speaker: I would like you to 
elicit some information.  You cfennot 
change  the whole  thing.  It  was 
agreed to.  It has to go to Rajya 
Sabha  before President’s  assent is 
secured.  Therefore  without  losing 
time somebody may ask a question.

Shri S. M. Banerjee: Give two and 
a half minutes for Goa and two and 
a ha’f minutes for Rajasthan.

Shri S.  S. Ketharl (Mandsaur): 
Could we not prolong the sitting by 
half and hour?

Mr. Speaker: No.

Shri NamMar: May I ask one ques
tion?

Mr. Speaker: About Goa?

Shri Nambiar:  No, about  Rajas

than.

Mr. Speaker: Then, let m# first put 
the Goa Budget out of the way.




